dm!y wh:ch can be avaxled of by the pm

engers who travel from Delh! to Culcutu 3
and :

‘ thereto ?

" THE MINISTER OF TOURISM AND

CIVIL AVIATION (DR. KARAN SINGH) :
{a) and (b). Indian Airlines are aware of
.. the need for a direct service between
Calcutta on the one hand and Agartala on
the other, providing a connection to Delhi
on the same day. The Corporation there-
fore, plans to provide such a service from
15.10.1971, as part of its winter schedule.

.+ SHRI DASARATHA DEB : Will the
service have connection from Gauhati to
Awlalo. and Calcutta to Agartala ?

" DR. KARAN SINGH : Yes.
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THE MINISTER OF STATE IN THE

. DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF

~ SHIPPING ‘& TRANSPORT (SHRI oM
‘;_?MEHTA) {a) Yes, Sir,

M) The recommendation of . the
"'Commmee is under consideration and a

. gécision. will be taken after examining the
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(b)- if so, the ruction of Gavcmmt .
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Resision in the Pay Scales of Primary
School Teachers

*1500. SHRI A, N, CHAWLA : Wil
the Minister of EDUCATION AND SOC-
JAL. WELFARE be pleased to state :

(2} whether a group of Primary School
teachers <taged a 48 hour dharna in  front
of the Minisiry of Fducation to Press their
demands for higher emoluments

{h} whether the issue of increase in
salary of Primary School teachers has been
hanging on for quite & long time ; and

(c) the stage at which the nroposal to
revice the salarics of Primary School teachers
stands at present and the time likely to be
taken in taking a final decision in the
matter ?

MINISTER IN THE
MINISTRY OF - EDUCATION AND
SOCIAL, WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAVA) : (a) A dharna was staged
bv a few persons on  12th July, 1971, for
48 hours in front of Shastri Bhawan,

b and (c\ The question of further
revisian of pay scales of Delhi teachers
includine primary schools teachers, is al-
ready under the consideration of Govern-
meni of India and a decision in the matter
will be taken as soon as possible.

THE DEPUTY

SHRI A N. CHAWLA': May 1 know
from the hon. ‘Minister whether the revision
of scales fast ysaé had  widened the gep

betwean the uwta of principals #nd

| snAVAm B, 1093 (SAKA) | oml nivers )

‘those of the teachers: and if ao. by what
-a.mnunt ?

‘TRHE MIN]STER OF LAW AND JUS-
TICE (SHRI H. R. GOKHALB} Thmh
some substance in the contention that as a
result of the revision, the percentage increase
given to the principals was more than the -
percentage increasc given to the teachers.
That is what really the Government is now
concerned with : that before considering
any revision no anomaly should crop wup.
It is further complicated by the faxt that
the whole thing is before the Pay Commi-
ssion. It is under active consideration of
the Government,

SHRI A. N. CHAWLA : May [ know
from the hon Minister whether the differe-
nce between the pay of Dethi teachers ‘and
the pay of those in the neighbouring States
will also be removed ?

SHRI H. R. GOKHALE : Wten the
scales are fixed, naturally an attempt will
be made to rationalise the pay-structure.

ot T wEgrE ORY : EgE SreATORT WY
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SHRI H. R. GOKHALE : Primarily
it is a question for the State Governments
to consider. When this will be considered

by the Central Government, an attempt
will be made to rationalise the pay-structure,
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